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Credit to Rura' Poor 

-480. SHRIMATI USHA CHOUDHARY: 
Will tbe Minister of FINANCE be p'eased 
to 8tate : 

<a> ~wbetber tbe Reserve Bank of India 
bad coastituted a bigb level committee to 
review tbe flow of credit to the rural poor; 

(b) if so, tbe details thereof; aDd 

(c) tbe special steps OovernmcDt pro-
pose to ta~e for ecooomic uplirtment and 
eradication of poverty in rural areas through 
banks 7 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (c) A 
Statement is given below, 

Statemeat 

The Reserve Bank of India (RBI) bas 
coDstituted a BiBb Level Staodin. Committee 
to review tbe flow of institutional credit for 
rural sector and to suglcst measures for 
improvement. Tbe terms of reference of tbe 
committee, amonl otbers, aro to ;-

i) reyiew and assess tbe requirements 
and a~aj)abiJity of institutional 
credit for agriculture and rural 
development; 

Ii) identify operational sbortcomiull 
wbich inhibit effective delivery of 
institutional credit ; 

iii) review the proaress of Bow of credit 
aDd complimentary ioputs to weaker 
sectiODI. 

iv) sUllcst measures so tbat cooperative 
banks become effective a,oncie. for 
Doutin. rural credit. 

Tbo baoka are providiDI credit under 
varioua schemes lor economic upliftment and 
eradication of poyert, in rural areal. In 
braacb apeDlion sob.me there baa been a 

tbrust on opeoin. more branches at rural 
centres. Tbe Government bas fUllber 
advised baok. that the credit deposit ratio 
of tbeir rural branches should not be less 
than 60%_ Tbe banks provide credit under 
Integrated Rural Development Proaramme 
(IRDPj to tbe identified rural famili~8 IiYiDa 
below tbe poverty line 80 as to enable 
them to improve their economic ltatUl. 
Sucb beneficiaries who bave once received 
assistance under IRDP but bave Dot been 
able to cross tbe poverty line. are liYen 
second does of assistancc, if found otherwise 
eligible. National BaDk for Agriculture and 
Rural Development (NABARD) also provides 
refinance facilities OD liberal terms to banlts 
for their lending under IRDP. minor mi-
.ation aod a Dumber of other prOilrammes of 
rural development. 

Instructions have also been issued to all 
public sector banks that a rural brancb 
should be visited by a senior officer at least 
once in a quarter, to ensure that the instruc-
tions of Govornment. relatinll to 80w of 
credi, in cural areal arc beiDl properly 
foHowed. 

Tourist Pacilltles at Places of PU ........ 

·481. SUR I JITENDRA PRASADA: 
Will the Minister of TOURISM be pleaaed 
to state: 

<8> wbether it js a fact tbat 90 per cent 
of the domestic tourism i. depeDdont OD 
pilll'images; 

(b) wbether the places of pilarimal. do 
oot have adequate tourist faciliti~8 ; aDd 

(c) if so, tbe specifiG .tcps GoverolDOnt 
propOIO to provide adequat. facilities in -ucb 
place. ? 

THB MINISTER OF TOURISM 
fMUFTI MOHO. S~ED): <a> Statistica 
of dome~tic tomist movements. at alI-lodia 
levol. are not compiled. However ... per 
the • Pilot Study 00 Domestic Tourism-
undertaken duriaa 1'81 b7 the Tala 
Bconomic ConsultaDCY Service. 00 behalf of 
tbe Department at 22 selected toartet centres 
in the COUDtry about 13.'" of domcado 
touriats travel on pilpim-. 



(b) and (c) Steps b&~e beeD takeD to 
develop facilities for pil.rims at various 
places and io tbis context master plaDs bave 
been prepared for tbe dc:ve-Iopment of 
Sravcsti. KuabiDagar. Bodb.aya IlDd Braj 
Bbumi. Action is beinl taken to au~meDt 
faGilities for pilarims at tbe. places as well 

as Varaoasi. Matbura. Haridwar. Ayod.., •• 
Maoersharif. Beyl Dwarta. Somaatb. ~bkal' 
aDd Gaoaasapr etc. Details of some of 
the schemel which have already been takea 
up for development of facilities at pilpim 
centres are as follows : 

Name of the Scheme 

1 

BIHAR 

1. Tourist Complex-for laDdlcapin, file. at Bodb.Bya I 

2. Cafeteria at Rajlir 

3. Cafeteria at M .ner Sbarif 

4. Toilets and drinkina water facilities at Bodbpya. 
Nalanda and Rajair throUlb A.I.I. 

S. Bod .... '. II Tourist CompJex by I.T.D.C. 

UTTAR. PRADESH 

1. Pl'epanC'" of Muter PI_ of : 

(a) Kushinaaar-Sravasti 
(b) Brij Bhoomi 

3. .u.uldtloa of .... at : 
(a) KOIhm_r 
(b) Sravuti 

3. Development of Varaaali Gbats 

4. CoutructiOD of Ilaslil. St&ae at Brijbboomi 

5. CoDlUUCtiOD of Tourist Compln at Sravuti 

6. Wayaide amenities" open air theatre at AYodhya 

7. ParchaH of 150 Swi .. Cottaael for Kumbb Mel. 
at Hardwar 

I. COOStnJGtioD of Tourist BuoaaJow at Mathura 

,. Ploviaio.D of toilets and drmkioa water lacUitiel 
at Sara. til. Kuabi .... r aDd Sravaati tIlrOUJb A.s.I. 

10. Ad JoehiDNItb (CoUqII a •• tauraat) 

(Rupees in lakba) 

Year of 
Sanction 

2 

1984-85 

1'84-85 

1985-86 

1985-86 

1986-87 

1 975J-8S 
1979-85 

1981-82 
1983-84 

1983·84 & 
1985-86 

1984-85 
1985-86 

1985-86 

1985-86 

19'5-86 

1985-86 

1'84-8S 

..... 
Amount 
Sancliooed 

3 

20.00 

S.04 

3.43 

4.50 

236.00 
(Estimated) 

8.48 
1.99 

22.17 
2.00 

64. SO 

1.15 

63.00 

26.80 

17.48 

27.64 

4.00 

10.00 
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1 2 3 

R. AJAST HAN 

1. Boautificatioo/improvement 01 PUlbkar Gbats (Ajmer) 1985-86 12.99 

OUJARAT 

I. Cafeteria at Beyt Dwarta 1985-86 6.28 

TAMIL NADU 

1. Tourilt Reception Centre witb accommodation at 
Rameshwaram 1915-86 18.45 

2. Wayside AmcDitiei at Tbirutbaoi 1985-86 1.96 

3. CODstruction of Beacb Cottages at KaDya Kumari 1985-86 10.00 

4. Yatri Niwa. at Kaocbipuram 1985-86 5.00 

5. Tourist Amenities at Chid.mbaram 1985-86 4.00 

,. ConstructioD of Pal1avapura Tourist Complex at 
Kancbipuram 1985-86 '.00 

HAkYANA 

I. Construction of Yatri NiwBI at Kurakabetra 1985-86 10.00 

MADHYA. PRADESH 

1. Cafeteria at Sancbi 1985-86 2.00 

WEST BENGAL 

1. Floodlilbtinl of Torracota of Visbnupur Temple 1984-85 3.42 

ORISSA 

1. Construction of toilet block near Sun Temple at 
Konark 1983-84 2.6J 

Tbe MiDistry of Tourism bal also taken action to coostruct Vatrikas!Dbaramslua ... , 
•• rious places of pilgrim~ge. Tbe construction work is carried out through Bbatti),. Vat 
Avas Vikas Samiti-a registered bod,. wbicb is provided witb 9o" fuods towards tbe co 
of cODstruction of sucb Yatrikas/Dbaramshala.. The balance amouot as well al tbe la. 
ia .rrauled for by tbe Samiti tbroulb tbe re5J)eCtive State Government. aDd donatioD. , 
iDltitutioas and indi vidual •• 

Yatrika. have beOD coaatrocted at Amarkantak. Cbitrakoot, Bidar, Naudmebar a 
K.ampil Constl'UclioD work is in prOilreu at ODbreab",ar. Mah~slawar. Pori. ICarait 
BriDdabeD and Dwarkaji. Durio. tbe 7tb Five Year PlaD period tbe Samiti propOSes 
.... tract 50 YatriDs iDCludiaa one each at Katr. and Ardbkwari for piJarima visiti 
VailbDo Devi 


